
RAIASTHAN HIGH COURT, JODHPUR

ORDER

No.Estt.(rus)/89l2o2o Date: 26.11.2020
Following Judicial officers are hereby appointed/posted as Presiding Officers of the

vacant Courts shown against their names in addition to their own duties till further

orders :-

s.
No

Name of thc offic.rs with present post whom is
to be givcn aalditional appointm€nt of yacant
court in .ddltlon to hi6/her own duties.
SARVA SHI'I/ HS./DR./SHT.:

Name of Vacant Court(s)/newly
creeted Courts

I 2 3

ALWER JUDGESHIP

1 PAWAN KUI!]AR ]EENWAL
ADDL.SR.CJ-CUM-AC]M NO, 1, ALWAR

ADDL. SR,CJ-CU14-ACJM NO.4, ALWAR

AKHILESH KALYAN
5R.C]-CUM-CJM, ALWAR

ADDL, SR,C]-CUM.AC]M NO,5, ALWAR

3 KABITA SHARMA
cJ & JTI, BANSOOR (ALWAR)

SR.Cj-CUM.ACIM, BANSOOR (ALWAR)

SHTVDAN CHOUDHARY
CJ & JM. RAJGARH (ALWAR)

C] & )M, RAINI (ALWAR)

5 TEENA SHARIiIA
NYAYADHIKARI, GRAIY NYAYALAYA, NEEMRANA

C] & ]M, NEE14RANA (ALWAR)

BARAN JUOGESHIP
6 SHWETA GUPTA

AD], CHHABRA (BARAN)
ADJ, ATRU (SARAN)

B}IILWARA 
'UDGESHIP7 KIRAN KUMAR CHOUHAN

SR,CJ CUF'.AC]M, GANGAPUR (BHILWARA)
SR,CJ-CUM ACJM, RAIPUR (BHILWARA)

BIXANER JUDGESHIP
a SONIYA

ACJ & ]M NO. 3, BIKANER
CJ & ]M, CHHATIARGARH (BIKANER)

DAUSA JUDGESHIP

9 SHANKER LAL MARU
AD' NO.2, BANDIKUI

AD], SIKRAI (DAUSA)

GA GANAGAR JUDGESHIP
l0 AMIT KUMAR I(ARWASRA

]UDGE, SPL, COURT FOR PROTECTION OF CHILDREN
FROM SEXUAL OFFENCES ACT, 2012 & COM}IISS]ON
FOR PROTECTION OF CH]LD RIGHTS ACT, 2OO5
NO,1, GANGANAGAR

JUDGE, SPL. COURT FOR PROIECTION
OF CHILDREN FROM SEXUAL OFFENCES
ACT, 2012 & COMMISSION FOR
PROTECTION OF CHILD RIGHTS ACT,
2OO5 NO.2 GANGANAGAR

JAIPUR T,IETROPOLTTA -I JUDGESHIP

11 PRASHANT AGARWAL
AD] NO.10 ]AIPUR METROPOUTAN-I (HQ. AT
SANGANER)

ADI NO,11, ]AIPUR METROPOLITAN I
(HQ AT SANGANER)

t2 CHANDRA SHEKHAR PAREEK
AC] & MM NO,19, ]AIPUR METROPOLITAN-I (HQ. AT
cHAKSU)

ADDL. SR.C] -CU[4.ACI,1M NO.15, JAIPUR
T4ETROPOLITAN, JAIPUR.I (HQ AT
CHAKSU)

13 I"IAHENDRA PRATAP BHATI
ADDL,SR. CJ-CUI|-ACMM NO, 1. ]AIPUR
METROPOLIIAN-I

ADDL. SR,C] CUM.ACMM NO,16, ]AIPUR
METROPOLITAN. ]AIPUR.I

74 VINOD KUMAR GUPTA.II
ADDL. sR.CJ-CUI4-ACMM NO, 13, ]AIPUR
I{EIROPOUTAN I (HQ, AT SANGANER)

ADDL. SR,C].CUM-ACMIY NO,17, ]AIPUR
METROPOLITAN, ]AIPUR I (HQ AT
SANGANER)

15 JYOTI SINGH 14EENA
ADOL,SR,CJ-CUM-ACMM NO. 14, ]AIPUR
METROPOUTAN.I (HQ. AT SANGANER)

ADDL, SR C] .CUM,ACIYI?I NO.18, JAIPUR
I,lETROPOLITAN, JAIPUR-I (HQ AT
SANGANER)

GRISH14A SHARMA
ADDL. SR. C].CUM ACMM NO.5, ]AIPUR
METROPOLITAN-I

ADDL, SR CJ -CUM-ACIIIY NO,19, ]AIPUR
METROPOLITAN, ]AIPUR.I

tl
ACJ & I'1[,I NO,3, IAIPUR METROPOLJTAN-I

ADDL. CJ & MM NO, 20, ]AIPUR
MEIROPOLITAN I

$
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s l{ame of the offlceE with present post whom is
to be given additional appointm€nt of vaaant
court in addition to his/her own duties.
sARVA SHRI/Ii{S,/DR,/SMT,:

Name of Vacant Court(s)/N€wly
created courts

18 PREKSHA JHUNJHUNWALA
AC] & I'4I4 NO.5. JAIPUR I'4ETROPOLITAN I

ADDL, CI & I1M NO.21, ]AIPUR
},! ETRO PO LITAN.I

19 RITIKA KAPUR
ACI & 14r'1 NO.17. .IAIPUR METROPOLITAN-r (HQ. AT
SANGANER)

ADDL, C] & I4M NO.22, ]AIPUR
TIETROPOLITAN.I (HQ. AT SANGANER)

20 ROMA BHATIA
AC] & T414 NO.1A, JAIPUR I4ETROPOLITAN-I (HQ, AT
SANGANER)

ADDL, CJ & I4M N0.23, JAIPUR
},I ETROPO LITAN -I (HQ. AT SANGANER)

2l I',,AI4TA VERI.4A
AC] & N1M NO,7. JAIPUR IYETROPOLITANI

SPL, 14ETROPOLITAN I'4AGTSTRATE (N.I
ACT CASES) COURT NO. 14, IAIPUR
IVETROPOLJTAN-I

22 SALONI SAXENA
AC] & MM NO,8, JAIPUR METROPOLITAN-I

SPL, IVlETROPOLTAN T4AGISTRATE (N,I
ACT CASES) COURT NO. 15, JATPUR
IqETROPOLITAN-I

23 AN.]ANA AGARWAL
AC] & MT4 NO.9, JAIPUR METROPOLITAN-I

SPL. T4ETROPOLITAN I{AGISTRATE (N,I
ACT CASES) COURT NO. 16, JATPUR
N4ETROPOLIIAN-I

JAIPUR METROPOLITAN-II JUDGESHIP

24 SU}4AN T4EENA-l
ACJ & T4M NO.5, JAIPUR 14ETROPOUTAN-II

ADDL. CJ & M]Y NO.19, JAIPUR
I'l EIROPO LIIAN -II

25 SANTOSH I4INA
ACJ & T4T4 NO.11. JAIPUR IqETROPOLITAN-II

ADDL, CJ & MIY NO.20, JAIPUR
IlETROPOLITAN.II

26 VI]AY TAK
ACJ & I\4M NO.9, JAIPUR METROPOLITAN-II

ADDL, C] & MI{ NO.21, ,]AIPUR
[4ETROPOLITAN II

27 SWATI BHAGWATI
CJ & IVlIY (WESI), JAIPUR METROPOLITAN-II

ADDL, C.] & MI'I NO.22, JAIPUR
14ETROPOLITAN.II

2A MONIKA CHOUDHARY
AC] & MM NO,6, ]AIPUR METROPOLITAN.II

ADDL. Cl & l'4I4 NO.23. JAIPUR
14ETROPOLITAN-II

29 SUMAN Ii4EENA I
AcJ & I4M NO,5, ]AIPUR I.,IETROPOUTAN{I

ADDL. CJ & 14N4 NO,24, ]AIPUR
METROPOLITAN-II

30 ARVIND KUMAR
ACJ & 14M(NORTH), ]AIPUR METROPOLITAN-II

ADDL. CI & MM NO,25, ]AIPUR
METROPOLITAN-II

31 SEEIYA HUDDA
ACJ & MIY NO 7, JAIPUR IYETROPOLITAN-II (HQ AT
cHott4u)

ADDL. CJ & IYM NO,26, ]AIPUR
METROPOLITAN-II (HQ AT CHOIYU)

SARTTA }1EENA
ADDL. SR. CJ CUIV. ACT4M NO,10, ]AIPUR
Ii,I ETROPO LITAN -I I (HQ,AT CHOMU)

SPL. IYEIROPOUTAN IYAGISTRATE (N,I
ACT CASES) COURT NO, 16, JAIPUR
METROPOLITAN -II (HQ. AT CHOMU)

RA]NI MEENA
SPL,I.4I'1 (NI ACI CASES) COURT NO.1, JAIPUR
14 ETROPO LITAN -I]

SPL. METROPOUTAN MAGISTRATE (N,I
ACT CASES) COURT NO, 17, ]AIPUR
METROPOLITAN,II

34 NAVEEN RATNU
SPL,MIY (N.I,ACT CASES) COURT NO,2, JA]PUR
IY EIROPO LITAN -I I

SPL. l'lETROPOUTAN MAGISTRATE (N.I
ACT CASES) COURT NO. 18, .IAIPUR
METROPOLITAN.II

35 AJAYDEEP SINGH
spl. MM(N.r. ACT CASES) COURT NO.3. IAIPUR
M ETROPO LITAN -I I

SPL. I\4ETROPOLITAN IYAGISTRATE (N.I
ACT CASES) COURT NO, 19, JAIPUR
T4ETROPOUTAN -II

36 SAKSHI CHOUDHARY
SPL,MIVl (NI ACT CASES) COURT NO.4, jAIPUR
14EIROPOLITAN-I]

SPL. 14ETROPOUTAN I4AGISTRATE (N.I
ACT CASES) COURT NO, 20, JAIPUR
P]ETROPOUTAN -II

SABA PARVEEN KAGHZI
SPL, IYM(N.I, ACT CASES) COURT NO, 5, ]AIPUR
M ETROPO LITAN -] I

SPL. METROPOLITAN I4AGISTRATE (N,I
ACT CASES) COURT NO, 21, JAIPUR
T4ETROPOLITAN -II

38 SANGEETA
SPL, I{M(N.I, ACT CASES) COURT NO, 6, ]AIPUR
T4ETROPOLITAN II

SPL. I{ETROPOUTAN IVIAGISTRATE (N.I
acT casEs) couRT No. 22, IAIPUR
METROPOLITAN -II

,AIPUR DISTRICT JUDGESHIP

39 AJAY KUIYAR SHARI4A-III
CJ & ]M, PHAGI (]AIPUR DISTRICT)

SR, CJ-CUM-AC]Ii4, PHAGI (IAIPUR
DISTRICT)

40 IYUKESH KUMAR SONI
SR. CJ-CUI'4-ACJ[4, DUDU (JAIPUR DISTRICT)

CJ & JI',I, DUDU (JAIPUR DISTRICT)

JALORE JUDGESHIP

4t T4ANISH KUMAR VAISHNAVA
AD], BHINIYAL (JALORE)

ADJ, SANCHORE (]ALORE)
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3
s. Nsme ol the oftic€rs with present post whom is

to b. given addational appointment of vlc.nt
court in sddition to his/her own duties.
sARYA sHRI/MS./DR./Sif T.r

t{eme of Vacant Co!rt(s)/Nev{lY
created Courts

,ODI{PUR METROPOLITAN JUOGES}IIP

42 YUVRA) SINGH
ADDL.SR,cl CUM-ACMM NO,I, ]ODHPUR
[4ETROPOLITAN, JODHPUR

ADDL.SR.CIVIL IUDGE-CUM-ACl'11''l NO.7,
]ODHPUR METROPOUTAN, JODHPUR

43 PARVEZ AHII4ED
ADDL. SR.C]-CUM ACMM NO,4, ]ODHPUR
I'IEIROPOLITAN

ADDL.SR,CIVIL ]UDGE.CU14'ACMM NO.8,
]ODHPUR METROPOLTTAN, JODHPUR

JODHPUR DISTRICT JUDGESHIP

44 SRI]ESH PANWAR
ADJ, JODHPUR DISTRICI, ]ODHPUR

AD], EILARA (]ODHPUR DISTRICT)

I(ARAULI 
'UDGESHIP45 SWATI PAREWA

SR.CJ-CUM'ACJM, HINDAUN CITY (KARAULD
SR,CJ-CUM,ACJN4, TOOABHIM (KARAULI)

l.{ERTA JUDGESHIP

46 PURVA CHATURVEDI
SR.CJ-CUI'i-AC]M, T1AKRANA (I'IERTA)

s R. cJ,cu M -acl 14. NAwa(MERTA)

PALI JUDGESHIP
47 SEEMA 14EWARA

ADJ, BALI (PAU)
ADJ, DESURI (PAU)

RA'SAT{AND JUDGESHIP
48. ARI]PAL DAN CHARAN

CJ & JM, NATHDWARA (RAJSAI',IAND)
ACJ & JM, NATHDWARA (RA]SAMAND)

SIKAR ]UDGESHIP
49 BHAWNA EHARGAVA

AODL,SR-CJ.CUF,I.ACIM NO.2, SRIMADHOPUR
(SIKAR)

CJ & JM, KHANDELA (SIKAR)

SIROHI JUDGESHIP

50 DALPAT SINGH RA]PUROHIT
ADt NO.1, ABU ROAD (SIROHI)

ADJ, P1NDWARA (SIROHI)

NOTE r-
1. Ihe officers shall dispose off m'nrmum 40% addrtronal work as per orcular

of standard of work,
2. The officers who have been appo nted as P.O. of out lyrng Courts n addition

to therr own dunes shall hod Court at the respectlve places at l€ast for
thre€ days in alternanve week.

3- The cas€s rn wh'ch accused are rn custody or there are dire.tion ol hiqhe.
Courr for lime bound disposal of case, shall b€ decided on pnonty bdsrs.

BY

REGISTRA
irlrr
ADMh,-

&

(

No.Estt.b2(v)l/wA l2O2O l45OO Date: 25.11.2020
Copy lorwa.ded to the following for nformatron and necessary acion:-

1. The Resrstrar Cum Principal S€cretary to Hon'ble the Chi€f lustrce, Ralasthan High Court, Jodhpur/ B€nch,
la pLrr.

2. The secretary to tne Law Hlnister, Government of Ralasthan, la pur.
3. P.5. !o All Hon'ble ludqes at lodhour,
4. The Pnncipal Secretary to the Government, Law Department Cum Legal Remembrancer, Ralasthan,.ldrpur.
5. The s{retary to the Gove..m€nt or Ral., D€partrnent of General Administration (G..2), larpur.
6. The Secretary, Lokayukta, Sdch valaya, laipur,
7. The Accountant Genera, Raj.sthan, Jaipur.
8. The Reg skar General /Req strar(vq.)/(Admn.)/(Rules)/(Class.)/(Exam.)/oso(F&t)/(ludiciat) Ralasthan Hrgh

Co'rrt, .lodhpur and Registrar hq, At Delhr.
9. The Registrz(Admn.), Ralasthan Hrgh Court Bench, larpur with the request to drstnbute rhe copres of this

order to dll the Hon'ble Judges sitting at laipLf throuqh p.S./ M€mber Secrelary, Rajasthan State Legat
Servces Authority and arl the lLrdrclat Offrcers posted rn the Registry at taipur B€nch,laipur.

10-all lt. Regrstrars/ oepoty Regrstrars, Ratasthan High court, ,odhpu./ 8€nch, Jaipur.
ll.Concerned Orstrlct & Sessions ludges wth the request to serve/orcutate the copy of thrs order to rhe

concerned Courts/Onicersfrreasury Oficers as per directron rssued vide rhts office tetter No 17022 dated
08,10.2015.

r2.The orector, Rarasthan state lud oat academy, lodhp!r.
ll.A.o-1., Classrficanon Sect,on (websrte), Ralanhan Hrgh Court, todhpur/Bench, Jarpur

Conr-lAccounts/G€necr/
Sub.Court/SLabs!cslcomputer CelyRlS Leave/

(lr.Aclt./B!id n9 Cell REGIST
,< /,, lr.r.
ADMN.-)


